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SHRI S. M. BANERJEE (Kanpur):
I raised the question about the strike
in the J and K jute mill and only be-
cause of this they have started sacking
the tradle union workers.

MR. SPEAKER: It was raised in
this House already; you cannot raise
it a second time.

SHRI S. M. BANERJEE: The
Minister did not make a statement that
day. When I raised this question last
time, you said that you would ash the
Minister to make a statement. The
strike has been there for the last 66
days in Kanpur and many persons sre
being sacked. In view of this you
should request the hon. Minister in
make a statement. Or. let this mill
be taken over by the Government.

SHRI JYOTIRMOY BOSU: Hun-
dreds of workers will benefit if you
kindly ask the Minister to make the
statement,

MR. SPEAKER: Wge shall now take
up the discussion on the next item.

DEMANDS FOR GRANTS—I1973-T4—
contd.

13 hrs.
Ministry oF HEavy INDUSTRY—contd.

MR. SPEAKER: The time allotted
for these demands was five hours; and
three hours and ten minutes are avail-
able. I hope the Parties will stick to
their timelimit.

SHRI D. D. DESAI (Kaira): TIn the
past few hours we have discussed the
demands for grants of the Ministry of
Heavy Industry. This Ministry has
been recently created and that wvery
fact clearly establishes the importance
that the Government attaches to this
sector. The policy in respect of the
general development of heavy indus-
tries has already been announced and
the growth of capacity has been re-
markable, both in the public sector
and the private sector.

There have been, in few cases, non-
utilisation of capacity and carried for-
ward losses. The new Ministry 1s
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charged with a great responsibility of
recovering pasi losses as well as mak-
ing good the established capacity and
1o this exient. ths Parliament may
wish Godspeed. We should not even
mind approving the grants which have
heen reguested in the fullest measure.
The new capacity which is required
to e created is also of a substantial
nature  because, our country was
knewn more to be related to handi-
erafl and coillage industries during the
pre-Christian  era and post-Christian
cera,  In faect, according to Parkinson,
for nearly a thousand years between
2500 B.C. and 850 AD. India was the
largest exporier in the world and all
the gold of the world flowed to India
in relurn for the goods supplied by
India. This was the Indian artisan's
capability.

But, with the industrial revolution,
because of slavery—the bondage we
lagged behind considerably in this
particular field, And now we have to
make good this past period by our
accelerated progress for which the
Ministry is applying its efforts. The
goods which are covered py this in-
dustry are of a very wide nature.
Their importance is so great for they
are related to important sectors or
vital sectors like fertilisers, refineries,
heavy chemical plants, steel plants,
metallurgical industries, smelters for
non-ferrous metals, rolling mills,
power plants railway locomotives,
cement plants, sugar plants, paper and
pulp planis, egquipmentg for material
handling synthetics and textile machi-
nery and a very wide variety of things
are involved. The know-how for all
these things is yet to be fully estab-
lished in thiz country. I am glad that
the Ministry has secured advanced
know-how for example., for hoilers,
that of combustion Engineering of
U.S.A. and for machine tools from
American Tools and so on, many col-
laborations have been obtained., These
would naturally result in a certalh
amount of upgrading of the products
which are already being manufactur-
ed within the country.
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The industry has substituted im-
ports which have resulted in self-
reliance. That cannot be denied. The
figures are refleated in the present
year's imports. In spite of our in-
creased industrial tempo, the overall
imports on account of machinery had
gone down. Had it not been for the
food and other imports, our present
year's surplus would have been consi-
derably more. This increased export
or the increased surplus is partly off-
set by the power shortage that the
country suffers from. | would request
the Ministry—not 1o be critical but
constructive criticism—to help relax
the imports of larve turbo generating
sets, HEIL and BHEIL have already got
ample orders in hands, They had alse
got the benefite of banning imports.
even before the first Turbo generating
set was not even installed. After ten
years, we have hardly and commis-
sioned (.54 million K.W. out of 18
million KW, of today’s installed cupa-
city. We will have hardly 20 million
KW. of installed capacily at the en-
of the Fourth Plan period which is less
than the targetted capacity by about
4 million KW. We must blame our-
selves partly for having not establish-
ed 24 million K.W. in spite of all these
units operating in the heavy electrical
sertor.,

Now. the privale scclor elorlrig
industry, is set for an annual growth
rate of 1 millinn K.W. The private
seclor eleetrical industry is fully gear-
ed to deliver power transmission, dis-
tribution and power utilisation equip-
ments, for 3 million K.W. annual
growth rate. Unfortunafelv., our turhe
generating sets production is very
considerably  less. Therefore the
Ministry should help in overcoming
this gap. The target for the Fourth
Plan, according to Heavy Industry
Ministry is 35 million K.W. or a little
more. But vesterday the figure given
by the Minister of Irrigation and Po-
wer was 52 million K'W. at the end
of 1981. This difference is obviously
substantial. In any case, the Heavy
Industry ministry will not be able to
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make deliveries on time of the turbo
sets to make up even 35 million K.W.
So. to bridge the gap., the ministry
may itself make certain import arran-
gemenis promptly for making power
available. The ratio is, that eone
rupee invesied in the power sector
generates yearly Rs. 20 in GNP and
in addition, stresses and strains due
to shortages. unemployment. and so
on. Could be avoided. We  should
look at it from an overall angle and
not a sectional angle of a particular
department or ministry.

The present day world market s
Rs. 10,000 to 20,000 a ton of sophisti-
cated fabricated steel items. Withun
this couniry we are able {o manufac-
ture hetween Rs. 5.000 to 7.000 a ton.
With our largest known iron ore re-
gserves and our indigenous machinery
fabrication facilities and rapacity to
deliver machinery  for international
markels, our country can very well
take advantage of thig situation and
increase the exports,

In each unit the kind of diffienlty
the ministry has suffered., there are
fwn common noints before us—Ilahour
and power. Labour Ministry is un-
der the Government of India and
power also is in the public sector. So,
it is possible to mend these things. In
any case every country has these pro-
blems and these are required to be
solved. Personnel policy. power and
other inputs ghould he taken good care
of before embarking upon investments
and industrial operations: as is dohe
in other countries.

It is stated that certain incentives
have heen given for developing back-
ward areas. The other day I hed
mentioned that in a country llke Ire-
land hardly 20 miles from Dublin,
people consider the area to be back-
ward and 35 to 40 per cent ig given
straightway as grant. 04,000 are
given as grant to industry for every
employee that gets new employment.
75000 persons are unemployed and the
Government of Ireland is going all
out tp see that everyone gets employ-
ment. £4,000 are equal to Rs, 80,000
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almost. We do not need so much money
in this country to do it. But the im-
portance is emphasised by this figure
that employment is considered so vital
in advanced countries and the incen-
tives offered are substantially inore.

There has been often talk abuout
failure in the public sector. Yester-
day the Minister for Industrial Deve-
lopment said in this respect that
certain units have come out of the red
and are making profits because ihey
have changed the top managers. That
itself indicates that the initiative of
an individual does play a substantial
part. In that case. why should we
have objection to the initiative of the
individual in other matters? In this
aspecit we have seen a substantial con-
tradiction because 'we think that a
body which has not a definition is in
a pood position to undertake a fune-
tion which an individual is discredi-
ted to discharge. As far ax the in-
dustrial policy is concerned, whether
it be the Government or the industry
or the social sphere. the initiative of
the individual plays a substantial part,
The Minister of Industrial Develop-
ment himself praised the work of
certain individuals. At the same time,
he is thinking of organising the in-
dustry in a manner where the indivi-
dual is totall- lost. I would request
the hon. Minister to see that the Iai-
tiative of the individual is utilized t-
the maximum bhenefit of the country.

In the field of {ranspurt, automo-
biles, shipping and a few other ficl‘ls
we have to do a lot. A lot of eriti-
cisin has been levelled against Indian
motorears.  Yet, nothing has been
done to improve. Then, we are still
making small boats of 10.000, 20,000
or 30.000 tonnes while a small country
like Japan is making ships or tankers
of one million tonnes. With such a
long coastline, with excellent facilities
for dredging for deep sea harbours,
why should we annually import such
huge quantity of shipping tonnage,
when it is very easy 1o buy the plates,
fabricate them and give employment
within our own country? Therefore,
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I would request the hon, Minister tc
locate at least three, four or half a
dozen ship-yards for manufacturing
ships for the international market.
Because, shipping is one arca whera
labour-intensive work is .involved.
That is one of the reasons why Japan
has been able to outstrip the United
States, U.K. and Western Europe, whi-
ch have been very much advanced in
designs and other things. 1 would re-
peat that greater importance and
stress should be given to shipping for
which India was known from time im-
memorial. In fact, during the Spanish
Armada Nelson's fleet contained sewve-
ral ships manufactured on the Guja-
ral coast. Tt histerie fact that
lead could he re-estahlished.

is @

MR, SPEAKER: So, Gujarat con-
tributed to the might of the British.

SHRI D. D. DESAI: Sir, I wou!d
close my speech hy thanking you for
giving me the time for supporting the
Demands of the Ministry. Most of us
have wished the new Minister well
in his task, which is of a very difficult
nature.

SHRI V. MAYAVAN (Chidamba-
ram): Mr. Speaker. Sir. at the gutset.
1 congratulate the new Minister on his
having taken over this portfolio. He is
a dynamic person and will be able i
deal wilh the various aspects of heavy
industries in a clever and tartful man-
ner. This is a newly created Ministry.
Most of the units here have been
drawn from the \Minis'ry of Industrial
Development and Ministry of  Steel
and Mines. It is just 37 days' old and
this baby has to bear the hunt of all
kinds of mismanagement of put’'s sec-
tor undertakings like the Heav: BEng-
ineering Corporation. Heavy Hseetri-
cals. Bharat Electricals Lid., Minas and
Allied Machinery Corporation, HMT,

etc.. ete. Sir. I am sure that the new
Minister will he able to bring up
this child by wav of feedinz the

raw materials and settling labour dis-
putes. I would like to refer to certain
misplaced aspirations and hopes of
the Ministry.
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[Shri V. Mayavan]
1t is stated on page 4 of the Report:

“As at the end of October, 1972
the total wvalue of orders in hand
with varying deliveries during next
five years is about Rs. 222 crores.”

1 would like to know from the hon.
Ninister as o when these orders have
teon placed with Ieovy  Electricals,
Bhopal and their scheduled dates of
delivery. Tt is not a question of mak-
ing profits or lesses, but it is a ques-
tion  of husiness  mana-
gement, THow many times have the
Heavy Electricalse requested for the
postponement of the scheduled delive-
ry dates.

spund

Coming to the Heavy Pressure Boi-
ler Plant at Tiruchi, is it not a fact
that. on account of the delav in the
supp”  of generating machinery, the
Atorr  Power Project al Kalpakkam is
gettl | delayed by three or four years?

Re, .cding Heavy Electricals Equip-
ment Flant at Hardwar, it is stated in
the Annual Report on page 8:

“There is likely 1o be a shortfall
in production due to delayed deli-
~very of imported components and
unreliale quality of indigenous
castings. The matter is being taken
up with the suppliers to improve the
quality and delivery of indigenous
- astings.”

1 want to know categorically from the
hon, Minister the wvalue of the purch-
ase of unreliable indigenous castings.
1If there has teen a contract, what
action has been taken against the sup-
pliers for giving unreliable castings?

As regards HMT, it had been the
most rewarding public sector unit.
But during the year 1972-73. it was
afflicted by frequent labour let-
downs. I am quoting from page 11
of the Report:

“Untortunately the Company has
been beset with recurring labour
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troubles. As a result, the indust-

ria] relations, particularly during
the second and third quarters of
the current financial year, in HMT
I and II and Watch Factory at Ban-
galore deteriorated.”

I would request the hon. Minister to
inform the House as to what kind of
sleps have been taken to resolve the
labour disputes in HMT. I understand
thut the labour of HMT have got some
genuine grievances. Government is
professing to have given the prime of
place for labour weliare. Bul 1 won-
doer how the HMT management had
allowed cruption of labour unresft in
1972-73. This eruption cannot take
place overnighl. It must have been
simmering for long. I request the
hon. Minister to beslow his attention
to settle this labour unrest as regards;
HMT. It gets the world market; so we
may be able to earn a lot of foreign
exchange if that labour unrest s
seftled.

Most of our heavy industrial units
are the mercy babies of foreign col-
laborators, 1 can guote many instan-
ces how the production of various
heavy industrial units suflered. The
Heavy Electricals, Hardwar suffer-
ed in production on account of the
delayed delivery of imported compo-
nents. The Machine Tools Corpora-
tion of India also suffers in produc-
ticn on account of delay in respect of
imported components and raw mate-
rials. Scooters (India) which has been
recently set up in Lucknow is yet to
get a lot of plant and equipment from
Ttaly.

Here, I would like to refer to  the
report of the year 1972 of the Minis-
try of Industrial Development in
which it has been categorically stated
that the country is in a position to
supply to developing foreign countries
the requireq number of cranes and
wagons. How hollow this claim of
one wing of the Government of India
is, can be well judged from the half-
hearted encouragement being given tor
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It has been stated in the 1eport
that these units have been suflering
from shortage of essenlial raw maie-
rials since 1968, particularly, steel. 1
o not know whal 1l means 1o say
that “some progress has been made
in improving production.” How are
ithey going to fulfil their export com-
mitments under these circumslances?

The Heavy Engineering Ccrporation
Ranchi——many earlier speakers have
already deall with that subject—
born in 1958 conlinues 1o be alllicted
by the wirus of nefficiency and
mismanagement, As on 31-3-72. the cu-
mulative loss was estimated at Rs.
89.19 crores which has this year gone
upto Rs. 100 crores which is 50 per
cent of the amount of expenditure in
curred on this undertaking. 1 can fore-
see the Minister's explanaticn of long
gestation period needed by the pro-
jects of such a magnitude and comp-
lexity. 1 was surprised to read in
the Report that the Heavy Machine
Tools plant suffers in production on
arcount of the non-availability cf skil-
led workers. What an irony is it, Sir?

13.23 hrs.
{Mr. DepuTy SPEAKER—in the Chair]
We have been talking that we are
the

going to provide employment to
unemployed engineers, diploma-hold-
ers and so on. There is a widespread
unempl:yment among the lakhs  of
technically qualified diploma and de-
gree-holding youth of the country.
But, here is a unit suffering for want
of skilled workers. The completion of
the Bokaro Steel Plant is getting de-
layed and delayed on account cf the
inability of the Heavy Engineering
Corporation to meei ils commitments
of supplies. That do=s not matter. But
as the first sneaker from the CPI has
made a mention of i1 and Prof. Madhu
Dandavate alsn mentioned it. the man-
agement of Heavy Engineering Cor-
poration does nol hesitate to go out
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of the way to favour the non-skilled

employees of the unit, whe are relat-
ed to political big-wigs. He was alsc
narrating how a lady official of the
Corporation, whgo also happens tu be
ithe wife of 4 Member of Parliament—
1 hope that the Member of Parliament
helongs to the ruling side—was given
undue promotion by four places  an'
this matter will have to he looked int..
by the hon. Minister because [ such
things crop up in the public sectcr
undertakings. definitely the undertak-
ing will run on loss. /

As regards the wutomobile industry,
there was a huge hue and cry oul-
side and also inside in the Housc
about this industry, The quality of the
passenger car is deteriorating day by
day and it is going from bad to
worse, The judge of the Supreme
Court has observed like this in re-
gard to the passenger cars tha!
are manufactured in this country. I
guote his very words, He said;

“Excepting the born every par!
makes noise.”

So. I request the hon. Minister (¢
hestow his attention in regard to im-
provement in our aulomobile industry
and see that this industry is nationa-

lise:l.

o ifarx Tra feetfom (i)
IITT WEIET, AT FUNT WATAT Y
A F ARG I gU X WAl A&
frdzs e e 2. f s gEmi
F1 ¥ W 79 § @ A8 afe=w wmi
FY fft For v Tror I AT ¥ ATy
famm faran AT 2 399 v T wRAETw
TR AT 2 | BETY T H o Wiy e
TN TF HEATH T4 £ I ¥ AAfAA
ferm & oo ot 3o & fawm w1 9y
e & fAm | zafan g1 fades 2
FT AW F2 AIET 7 A4 TR

43



Inaustry

[ w0 mfaz a7 frerfar )
T =TaEqT F@ ¢ a7 ST fa@er w19
% S2ul ®1 q@ wrowr 9 Afa & 5 o
fare? g s § ar 9390 & =T 7 ey
g feed § 31 AT AT I faa
O oar wrEifes w0 # fadw &/
o T | TW OARA §F AT
o frT SEar g F 59 am § 39w
oxq A wzw A qEE wfaw
a3 ¥ 3z frez o ¢ afy safe
MESAT § HWGHT AT AATHT F AR
afz gm 3% fAv faq=mr &%, g
FrAAT A AFT wEAE al faaT W
Femr =g fem o F dh mvwr
T ZrT 349 I 957 AMATA & femrs
F 3 g7 aam ¥ EfAT J9 wmE
Fera 2 i wm QAT dee it A W
AT A T T ARt fa
& fam zer v & AT 2 R owee
o B AT 3ad arr gam 3 e
fr 7z < oft s7fFr s B oW
TEAT T AT AT T |

TIOE T ATH WAT HT RT T2 AT
ST vAA AT orEerEar 2 e g
177 fawz g & A1 azaATT T wAA
3% A w1 o4 g@r Am fE ¥ FW
X i e £, i O g # sl
F oAt 1w aga 68  fE AT
fawy a A e Agr fagr ST g0
7 g=w § ¥ fAAgs T Aawa g
fir IO T2 F TF 2@ F fger
2, qgrdt forwr & a7 gt fad & @i W

Industry

T W wHY & q% FIWT AT W A
% qgT FH W IAW q2H TTATE
gemaue #1 feafa @1 1@ @
HIATE! F 25 J6T F 313 WY KTE IAA a@f
T earfae wE fRar war & wats aw
77 gy 79z ¢, g o fawret 2T 2
T Y JTEA Y F@r 97 R, @ AEA
Y 32 9% & 1 &Y o A § 25
agf ¥ aw sewfafafadt & = F
afa 7e1 gqi 2 fF w0 e
F1 o4 7@ E0F gy 9z Aifa g A
AT A7 9Ed 7 fx A frer g em
g 3 fawm® 21 1w wET o
T 9% T AT FAW AT T OAER
T IV 9A § FeEAavs A1 A e
AT A F IAAT DI F TAT FY ATITIEAT
&\ wer A% aAfaw awtg F7 qvae
2 797 9zm 7 W1 awt fEvwE 2
TZAATT T A 9 AT TT ATTR
afaw 7 afux afas garg faa @137
TR AT £ oIA A T =@
fo @zt o7 az afrs = 2

THF TG AT AT TAWT FT T4
F fam fazw=m ®1 3T wEEAFAT 2
fan fasAr a1 faam ggear @@
gt iz o faard 3 faeer
=T &t A Ae 3 fr omofow qee
¥ ot ¥z it 77 2 2 o T A
g g Mmoo fanm sy
qrg a7 ®1a & feady foet ey At o
TFAT & IAHT A FUTH FC T A AvqFqT
21 ot At faest ft @ a9 qEn
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¥ AR g 7 fgedar aamn s
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g5l 7% F U1 W W4T WAE, a8
forwrs 57 g1 A

TR WAl & 1Y W A ST &
@ Al H T A F AT

DR. KAILAS (Bombay South): Mr.
Deputy Speaker, Sir, while supporting
the demands of the Ministry of Heavy
Industiies, I woulg like to comment
on its report of 1972-73.  But before
I do so. ] must congratulate the Prime
Minister for creating this Ministry of
Heavy Indusiries and for giving this
heavy charge to a very dynamic, in-
telligent. quick decision maker and
a practical man. Mr. Pai, o manage
the whole affair.

This is a challenge to him and the
country looks at him with great hopes.
I have read his hiography. I have seen
him working because he is managing
some medical institutions also. He
will put his business minded approach
into the industrial develepment cf the
country. I am sure he will fulfil the
high hopes which the Prime Minister
and the country expect from him.

We all rightly boast of the achieve-
ments of Instrumentation (India) Ltd.
Only yesterday Mr. C. Subramaniam
said that we must be proud of the

happy relations between the manage-
ment and the labour there and the
way they are  working—firstly with
one shift, then two shifts and now
with three shifts. They have not only
achieveq the rated capacity but have
also been able to supply the orders
in time which had been placed either
by the government or by the private
parties. Not only that this Instrumen-
tation (India) Ltd. has raised the
image of this country by getting an
export order from Malaysia. Hence,
we expect Mr. Pai to take up
very seriously and create more exam-
ples next year to be quoted, so that
we can sav that we are proud of these
undertakings, say, the Heavy Electri-
cals or the HMT or any other project
which is under his charge. whether it
is Triveni Structurals or any  other.
Take. for instance the Heavy Engi-
neering Corporation, the Mining and
Allied Machinery Corporation, Durga-
pur, The Triveni Structurals, Allaha-
bad., the Tungabhadry Steel Plant,
Ltd., the Bharat Heavy Plate and Ves-
sels, the Engineering Products, Ltd.,
the Auto Industries including tractors,
the earth-moving equipment and oth-
These were under diffcrent Mi-

ers.
nistries and now they  have been
brought under his control. and hence

whatever has happened and has been
done,—perhaps he is taking the good
side of it and the baq side of it on his
shoulders—is there for him to see. I
have mentioned these undertakings
purposely because on these lies the
progress of the nation.

We judge the industries hy two me-
thods; by seeing whether the installed
vapacity is covered up by the indus-
try or not, and whether we arc hav-
ing more staff than normal. because
overstaffing is causing us  eoncern,
Secondly. we have to see whether a
particular industry is making profits
and adding to the general exchequer
of the country. I am very sorry to
state that this has not happened In
any of the industries which have come
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under his control today. Almost all of
them are losing. Hence the challenge
is a still bigger. 1 know that Mr. Pai,
as head of the team, will be able to
work intelligently, and take the co-
operation ¢f his officers. But I want
him to see that right from the NMi-
nister level tp the lowest worker, he
iakes everybody into confidence so
that the production comes to its tar-
geted figure. The methods which the
publie industries used to follow were
that whenever they could not reach
the tlarget fixed. they reduced it for
ihe nexi year. or lowered it. I think
he would not allow this and that he
would see why the targel was fixed so
unrzalistic and why, after taking into
consideraticn the availability of raw
materials and taking into consideration
the release of foreign exchange, still,
they could not achieve the target and
the next year, the officers meet or
perhaps they successfully convince
the Minister why they have lowered
the target or iried to explain that we
could achieve cnly this much as real-
istic. This should not happen. I hope
with the experience gained over so
many yedars, they would base their
targets on practica' experience gained
and see that this sort of lowering is
not allowed any more under the
charge cf the efficient Minister and
the efficient Deputy Minister. I am
sorry 1 did not mention the Deputy
Minister earlier. 1 have personally
known the working of Prof. Siddhas-
war Prasad. He has also worked very
nicely and he was doing very well in
his previous portfolio under industrial
Devel:pment.

1 would like to give some examples
of failures of some industries only.
The atomir Encrgy Commission had
placed an order with the Ehopal Heavy
Electricals. The ONGC had nlaced an
order with the Ranchi nlant for rigs.

Both the nu“lic undertakings., whe-
ther it be Bhongl or Ranchi. gave cer-
{ain dates of delive=v. The delivery
dates went o!f: even aftc- the due time
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passed they have not given delivery
as yet, After two years also, they
would not give delivery and in the
third year even they could not give
the date. They are putting into diffi-
culty the Atomic Energy Commission,
the ONGC and others. This is the
history of almost all public sector
undertakings who bank heavily on the
promises or assurance given by sister
public undertakings. | am afraid that
these public undertakings perhaps
take orders from private businessmen
and complete their jobs earlier than
our jobs and give delivery in time.

It has come to my notice that the
HMT branch at Ajmer had placed an
order for certain parts with Patel and
Company at Bombay: they took the
order and they said that November 70
would be the delivery date. But no
delivery came. When I went there
with the Public Undertakings Com-
mittee, I came to know that thev were
exporting those parts instead of
supplying HM.T., Ajmer,

SHRI S. M. BANERJEE (Kuanpur):
You are a doctor; can you not zive us
the reason why the delivery did not
take place,

DR. KAILAS: I know; but perhaps
vou know better because yvou are in
labour.

SHRI S. M, BANERJEE: I am not
at pains,

DR. KAILAS: I was saving that
Patel Company was exporting (hose

parts and not delivering them 1o
HMT Ajmer on schedule, Whep I
went to Bombay with one of the

officers and spoke to the Chairmuan of
the Pate] Company, they were kind
enough to promise delivery within
three months and they tried to ex-
plain, as businessmen usuallv do, that

they were fulfilling commitments
made earlier.
MR. DEPUTY-SPEAKER: Please

try to conclude now.

DR. KAILAS: It is unfortunate that
the Heavy Electricals (India) Lid. anr!
the Bharat Heavy Electricals Ltd.
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have let down many public under-
takings by not delivering machinery
contracted for as per the contracted
date. It is unfortunate that due to
‘heir failures in keeping the delivery
schedule they have lel down the pro-
cess of self sufficiency in power
generation and oil exploration. 1
request the Minister to see that de-
livery schedule of industries under
him fulfill their obligation in time. It
has been stated in the report of this
Ministry that steps have been taken
1o re-endorse licenses for higher capa-
cities on the basis of capacity installed
and that the dependance on single
source supply of raw materia] would
be relieved in the foreseable future,

I would like to know from the
Minister as to when was the order
placed for one 1600 KVAR series Re-
actor for Badarpur Thermal Power
Project as 1 am given to understand
that Heavy Electricals (India) Ltd.
have taken much more time beyond
date of delivery and yet there are nu
signs of getting into shape Badarpur
Thermal Power Project.

MR. DEPUTY-SPEAKER: There
will be myriads of such cases. Why
not pass them on the Minister?

DR. KAILAS: T congratulate the
- Govt. for the decision of treating cash
losses upto 31st March, 1872 as interest
free loan for a period of three years
and for accepting a moralorium on the
repayment of loans for meeting the
accumulated cash losses for a period
of three years.

This decision will give more support
to the management and the workers.
I am sure that from npext year on-
wards, their balance sheet will show
profits in absolute terms. The Heavy
Electric Equipment Plant, Hardwar
for the manufacture of thermal sets.
hydro-sets, electric machines and
associated control gear has done a
good job for State Electricity Boards
of different States but the delayed de-
-

DG. Min. Heavy 242
Industry

livery of imported components and
unreliable quality of indigenous cast-
ings have been putting this under-
taking on sound footing.

It is said that the decision for loca-
tion of a Foundry Forge Plant is being
deluyed for last five years. A decision
was taken and it was settled. It was
again chifted. Again the decision is
not being taken. They are going to
insla] the foundry forging plant tak-
ing tne public sector undertakings as
a whole. You cannot have a forging
plant in the South and work in the
North—about 1500 miles or 2,000
miles away. Otherwise the position
becomes worse and we will be help-
less. Hence 1 am saying tha' this
siould not be repeated again. I am
sure that Shri Pai will take the
decision immediately. The Public
Undertakings Committee was unani-
mous on this that the forging plant
should be located at Hardwar, I
visited this plant twice and I was
convinced that the H.M.T. which has
done a good job must have a Foundry
Forge Plant of its own., Small,
medium and large industries get from
H.M.T. the machines from them. It
has come to our personal knowledge
that the machines and/or Univuorsal
lathes have been manufactured for
large and larger houses and they do
not lift the machines or lathes. The
reason mentioned by all of them is
that they could not get loans from
1.D.B. or N.ILD.C. and hence they cari-
not pay and tlake the delivery. Llay
I ask whether Mahendra and
Mahendra, Tatas and Birlas have «ia-
ted facls of getting the loans currect?
Why should they not get the loans”
How machines worth about 5 to 6
crores is lying ready for delivery in
H.M.T. workshop? Why there are not
being lifted? I cannot understand as
to why this is happening. Shri Pai
has got to talk to the financial insti-
tutions like ID.B., N.CD.C. and
o*hers to give the loan as much as
=nszsihl» H.MT. machines are reac)
for delivery. They should be lifted,
I hope the Minister will kindly lonk
into this.
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1 think Triveni Structurals have not
been able to work well. The steel
building structures, hydraulic gates,
pen stocks, storage tanks, etc. have

not been undertaken in a big way.
They constructed a three hundred
meter T.V, tower in Bombay. I think
they took about months more than
the scheduled completion. I belizve
in Srinagar too Triveni constructed it.
Probably it could not withstand the
weather. It fell down and the TV.
Station had to be closed down as a
result of this, If this happencd, we
must enquire into the matter as 1o
why the Triveni Structural was not
selected by the I & D Minisiry and
why was the private party given this
contract. If Triveni has done it, then
also we must inquire as tce why this
was done in sub-siandard way. 1
understand Triveni is shiftine to ¢
new site and it nceds expansion ai an
estimated cost of 104 lakhs.

When will the shifting process be
completed and can the present build-
ing be ulilised as a workers' colony or
recreation centre.

MR. DEPUTY-SPEAKER: Will you
please cooperale? If you are 2 Mem-
ber of the Public Undertakings Com-
mittee, you could have put these
things to that Commitlec.

DR. KAILAS: Who reads that. That
is mv misfortune.

-MR. DEPUTY-SPEAKER: If they
cannot read, what can the Minister
do in a few minutes?
"SHRI S. M. BANERJEE: Sir, the
convention is that the Member: of the
Public Undertakings should not
speak. And we must follow taut

MR, DEPUTY-SPEAKER: Tiat is
what I understand from his speech.

DR. KAILAS: With these words I
support the demands of this Mirstry

sft  TwATe Aot (TeAT):
Iqremey wErEd, § &Y ara #1 A qdr
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F A FTE@ T T2 9F § | T FrCarT
FT ATH WG FTAL FOfAATGT FEAT
FAFFIIT WX A2 F7 777 & Frzrforar
goffrafor et e | GFT H
W & foed a7 ¥ A ag adfafea 2 f
M F T feaal MY FHT R ) I
F1 SUTET § SATET ATAVARAT & | AFHT
TEAE & arg £ fF & T i
A ¥ A= 9§ frw A T A
IR a1 A% A &, FW A9 F
I I 7 gwer gufewd §
AT 4T T2 F074) %1 fagre 71 a1
T gewrdy gfuwrr ¥ F7 F fAq ae
ATEIT ¥ AT A Y £ AT T aF
B IO § 9 AYETT & AT
fegrmdte @ 2 afrw " wE
ZT | A9 H 9T (e F#% Y
# o Y aoz 7 72t & wodi Ay feafa
g AT AT W & AT ATy oAy
IR MY A F ) TR IA FTIA
Az Fv  TATIAS T qAtT
Tdz ¥ a0 g 97 A QO AT A
F1 FvATr TifET A W I AT A
I | a9 AT IAF FTATE FTAATEY
Y # e SR | e gy 78 far
ST AT 7 AW Y gl F FroEn
F1 T F7 AT, INTEA ST FT AT
HT #AgT AR A fRe s
T F AN AT AT I A@ A
ufeqa &Y @i & g e SR
i TEF TH AT A wmor w3 e



245 DG. Min. Heavy
Industry

ATET TEAC EARATAT FHAT FI T
WA Y H A REAAGTHT I &R
FTAFIAEFT FE?

¥ gz ff s s fE oS
faerfrar vt & 3% o 39 ¥ foU,
T & fF s faaradle &, @r W
¥ AT 3 e gt aw AR AT AR
7@ faorfrar Sfrafar =i 79
A ooy Zrg & o w7 e et ¥
AT Fq T qg FIH TG FEAT AR
% mfe @t ot T e o gU 4
FFFW A ax | faEe d a0
Tt #ARET T IW T AT ¥ AT
T Y ATNE ST AF qF WA
fag & 2 o 7 == SOW fooer
fadt & agi ox o A @ ¥ 1 I
frem # A A o wrd s 2@y adh
Taw A FY /T wew F afe
ATE AR A AL 2 | AGT qEAN
whfmfer A ger fEw
2 A =R A AET AE T
At wre A oo 3w # g gy
fF 39 tfo ¥ 78 sawm 9 @2 @
qF | AT FT A AT T ZAT
8. eqC FEAT ¥ &1 ar ey
TR ), 9 A ey gt 3
A ATE IF B2, I &1 GAr @y I
Y ¥ Fearr rar 2, v A v o
%Y faem & 9\ amE A1 afir W arfa)
9T T § @1 7 fAdzw FEm fF s
ol ® g g F A ¥ wrgamg
R F T Y wImn war

CHATTRA 14, 1885 (SAKA4)

D.G. Min. Heavy 246
Industry

qTE Y FFE A 2 1 7 AN A
# o9 ¥ grHT JaTAT @A § | UF
wer ot aY fagre 7 Y wd & I A
A aga 9 TAA §, A A T A
ardl 9T qg Awey I arfe fagre A
ar 1 g g1 7% 5 o ;v
FCT AT TEE

THE MINISTER OF HEAVY IN-
DUSTRY (SHRI T. A. PAI): Sir, I am
grateful to my hon, colleagues on both
sides for the very encouraging words
they have spoken about me and the
hopes they ure entertaining about my
ability to take up the challenge that
has been entrusted to me of making
the losing public sector undertakings
work. Sir, 1 accept that challenge.
With their goodwill and co-operation
and with the help of my Ministry, 1
am confident that these units need not
continue {o sufler as they have suffered
in the past. Hon. Members have con-
centrated their attention to the losing
concerns and rightly so. All that they
have sai¢l about the public sector units
has been said by me as a Member of
Parliament myself. Therefore, I share
all their views and it is my responsi-
bility to see that the deflclencies no
longer continue.

While going through the working of
theze public sector units, I was aware
that the emphasis laid on the profit
and loss in terms of money did not
matter very much to the country.
What shocked me was that while we
had created the capacity, there were
failure to utilize it which was a total
loss that the country suffered all these
vears. We had obviously crealed this
capacity with certain objectives. In
fact, we created this capacity because
the private sector was not able to do
it. We created this in strategic sec-
tors because we intended to lead the
country to self-reliance by helping
other industries also to come up and
we warnted to give up rellance on
foreign countries as early as possible.
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All this was already provided. Year
after year, plan after plan, the
emphasis has beepn to achieve the
capacity. I do not think that we have
laid sufficient emphasis on utilising
the capacity that we have created, So,
the first task of the Ministry is to see
why this capacity could not be uti-
lized as fully as we could, because if
this capacity is utilized not only the
losses would be reduced but we
would be able to provide goods for
the other public sector undertakings
“and reduce their costs also. If we do
not utilize our capacity, as a result
of our faulty costing, we increase the
cost of our own products and give it
to the captive markets of other public
sector units, our children and grand
children would be permanently com-
mitted to paying higher for the goods
that are produced in this country.
This is one aspect that we in the
public sector will have to take note
of.

Secondly, everybody says that the
public sector does not work op account
of Parliament criticising the people
who work in the public sector and
they become nervous and do not take
any decisions. 1 have been myself
an executive in the public sector. No-
body came in my way of doing any-
Ahing good. In fact, the very image
of that public sector was changed
when that unit started functioning.
:S0, I have told all those who are
working in the public sector not to
bother about these criticisms because
I am alone responsible for the failure
of any unit and if they succeed, the
Jcredit for that will go to them alone.
With this assurance, I think they
should not have one more alibi for
failure that because of the criticisms
in Parliament, they could not function
properly.

Thirdly, if they have suffered for
want of raw materials, I do not think
the public sector could have any ex-
cuse for it. If the public sector units
with the mighty backing of this gov-
ernment could not get the raw
material, it must be only on account
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of faulty planning in getting them,
and I think we should not allow it
any more,

Again, I have found in many public
sector units that financial control only
meant checking some entries, being
very particular about travel bills and
other small things. They are not very
particular to pay their bills in time,
or to collect the dues which run into
crores of rupees. Their financial con-
ol of management is entirely
different. It may be good for a gov-
ernment department bui not neces-
sarily for a business undertaking,
where the management of financial
resources make up for cither efficiency
or losses.

14 hrs,

Well, again take the question of
labour relations. Strangely enough in
this country we have two sets ol
public sector institutions—one which
we took over from the private sector;
the other we ourselves have created in
this country for strategic re.sons.
Now, what is the attitude of those
who work in this? The same as in
the private sector—the culture conti-
nues to be the same. The objectives
are forgotten in the public sector and
people who work in the public sec-
tor, unless they are committed to
solve the problems of the country
through the instruments of this public
sector in which the hopes of the poor
people rests so much in this country,
nothing could be achieved and that is
why 1 find we require continuous dia-
logue between the management and
the labour. We are required to talk
of participation of the labour in
management. The same concepts
which are good enough in the private
sector are being transferred to the
public sector. I would like to make it
clear, in the public sector there is
nothing like the management where
the manager is a boss over the
employees who are going to be
managed. It is an old concegt where
different people keep different rosi-
tions and discharge different responsi-



249 D.G. Min. Heavy
Industry

bilities. Now without the co-opera-
tion and working of all of them
together for a common' objective, they
will not be able to succeed at all. So,
here particization is no longer a con-
cession thzt we give to the worker. It
is an inherent right in him to be a
participant in the working procesges.
The public secior belongs to him as
well, as niuch uas to anyone else. Here,
T am appealing to all the labour
leaders 1n help me to bring about this
re-orien‘aiion in this attitude and its
results to continue. That attitude—on
one par: of the public sector repre-
senting the so-called management and
the other wpart the so-called labour
and endless dialogpue how one should
behave with the other, which means
we are trying to perpetuate feudalist
attitude in the country and forgetting
that the public sector employee is a
very important soldier in fighting the
battle of pur economic and social
transformation in this country; unless
change in this attitude is brought
about, let us ask them what do they
want, what sort of machinery should
be constituted to look after their

interest. I am not holding labour
alone responsible. I am holding res-
ponsible those who are in the

mar.agement and whose attitude and
culture is not different from the pri-
vate sector management where they
think that they are managing the con-
cern. To-day the most successful
management is one which is concern-
ed with managing the people, I think
they are talking of industrial relation-
ship. I for one would consider
human relationship much more
important than industrial relation-
ship, application of common sense
much more important than in scienti-
fic management, Ultimately, we will
have to get the results, and how
exactly we can achieve it,

In the public sector I find so many
unions, each one trying to assert it-
self, fighting with each other and I
do not know how we can say, even if
law or some Government machinery
says that this is a majority union, we
are faced with the problem that it is
not. Somebody raises a dispute and

CHAITRA 14, 1895 (SAKA)

D.G. Min. Heavy 250
Industry

it has been suggested to us why do
you not get over this problem by
resorting to system of ballot? I have
had the benefit of discussion with
these leaders. I find one thing to
evolve—the solution in consultation
with them. While it looks, I think,
quite a favourable solution to resort to
balloting, the other group says what
we want to build up is not a political
organisation within a public sector,
what we want to build up is an organi-
sation of the employees, and, there-
fore, elections must not be resorted to
but only membership should be
resorted to. But I do not know how I
can solve it. But nevertheless, I am
going to give instructions to all the
units working under me in the public
sector that if any worker gives in
writing that he should agree to de-
duct his membership fee and remit it
to any union, we are prepared to
undertake that g5 that once for all we
know who is represented by whom, I
think that is fair enough. We are
prepared to undertake that responsi-
bility. Let all the members decide
everything to see that this will expose
the labour to the risk of victimisation.
The trade union movement has come
to study., The right of the labour for
bilateral discussion with employer on
terms of equality and not on terms of
charity has come to stay. If ever we
talk of victimisation, we should also
give up the talk of going on strike,
paralysing production, because today
unless we produce, we are not going
to remove the poverty in this country.
I, therefore, appeal to all labour
leaders of this House and outside to
cooperate with wus in evolving a
machinery which will remove all
sengse of injustice of labourers, which
will give them a sense of participa-
tion. I am raising this point of parti-
cipation because—if people are satis-
fied with only representation orn the
Board of Directors, I can simply say,
‘Allright; I will give you representa-
tion on the Board’—I am myself con-
vinced that mere representation on
the Board is not going to solve the
problem of labour or ourselves. It
must be a total participaticn from the:
lowest level to the highest level
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Therefore, how it could be achieved
is a problem which all of us ¢oncerned
with the success of the public sector
in this country should be worried
about,

1 visited a public secter urit the
other day. The Union members came
to me and said, ‘This unit of ours has
made a loss of Rs. 5} crores; we want
an inquiry to be made’. It looked irri-
tating to those who are in the
management that labour should insist
on this kind of thing. But I have
thought over the problem. | want to
assure the House that any informa-
tion concerning the working of any
unit will be availabl: to all the
workers working in that unit and
nothing will be withheld, because the
worker must know why that unit is
making a loss. He is not only a
worker but is also a citizen of this
cour.try as much as you are and I
am. If any public sector unit has
made a loss, I would myself have
raised the question. how did it make
a loss. So, he has alsp the right to
know. The conclusion may be that
the loss would not have been there,
if he had also cooperaied. It would
help us a great deal. Thercfore, I
hereby declare that no iniormation
will be withheld, it will be xep{ every
year before them—all ithe detsils they
want—and I would slace the same
information before the House, If any
public sector makes a loss, I would
come to you and tell you whel sre the
reasons for it, who has bocn responsi-
ble for it and what steps we are going
*o take to make it up.

251

Now, let me take up the biggest
unit, the Heavy Engineering Corpora-
tion at Ranchi. This year it is going
to make a loss of Rs. 14 crores. [
think, we are reaching a century of
losses so far as this unit is concerned.
“This is, perhaps, the biggest challenge
I have—how to make it work, It was
created to be a mother-plant to solve
the problem of irdustrial develop-
ment not only in this country but in
all the developing countries around us,
and. therefore, if we have not looked
for opportunities to make uac of this
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—for want of orders and all that—I
think, our vision was very limited and
very restricted. As against this, our
production is worth about Rs, 48
crores this year. We have now tar-
geted and I assure my hon. colleague
that we shall not be a party to reduce
any of the targets once fixed. I shall
charge all the executives responsible
to stick to them and I hope one day
this House will accuse me cf over-
production. . ..

DR, KAILAS: No, No.

SHRI T. A. PAI: Sp far as the public
sector is concerned, I would like to be
in that enviable position of over-
production rather than getting the
accusation of under-production the-
case I do not want to make any
diference beiween the public and
private sectors. The machinery is the
same, The question is one of using
it with a pruper planning. Why we
swfer in *he public sector is because
we think and we depend that this
capacity has been created to serve the
needs of several public sector under-
takings and the decisions do not come
in so quickly and very often, the
specificaticns  change from plant to
plaat wilth the result that the capacity
created for a particular manufacture
of a particuiur capacity is not utilised.
Nowr, tahe 1or instance, the blast fur-
nace, Qur expertise has developed
for manufacturing blast furnaces of
2,000 cubic metre. Somebody says
that the steel industry has advanced
so much that it is better to have a
2ivu cubie 'metie blast furnace. All
rizlit, w2 shall nave it, we shall have
it in the Sixth Flan. But, meanwhile,
whatever we cin do, with advantage
do, we must be able to do that and
we must go ahead.  Therefore, we
new  propose  to  concentrate and
staidardise the piants that we want to
manufacture, wiether it be chemical
plants, fertilizer plants or cement
plants. [ o mot think that the
country can have the luxury, each one
hxving different types of specifications
and ourselves {rying to manufacture
different things, What is needed is
production in plenty of these
machinery and alse in time,

252
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Now, tiae “rings me to your com-
plaint that wlaiever orders we. take
we may not impleinent it in time. I
entirely agree with you. This is one
of our shortcor.i».gs. I think what-
cver grders we .accept we should be
.apie to carry them out. If there are
problems. we should try to overcome
inem. Of (uur=e the delays zre
mostly due %o frilure of power and
otaer  difficu'tias  might be there.
Everyone is writing to forgive us faor
suir shortcomir.gs if they are really
Tenuine

With its programme of production
in the Heavy Engineering Corpora-
o next year costimated at Rs. 60
crores, we ¢xpect io breal-even, It
has been pointed cut that the capacity
‘1 the forge plant and the capacity
in the machine tools plant is so
heavily under-utit:sed. We are fully
aware of it and ve are trying to se2
ting orders does not mean that we are
‘inz orders does 1 ot mean that we are
acing to fulfil {.¢m as we have seen
it in the past. But 1 feel now that we
will not suffer for want of orders.
But it is our duty to fulfil them as
juickly as possible,

As against this, the MAMC which
has been another losing unit about
which some years ago the Committee
on Public Undertakings recommended
that it may be closed down, I may tell
vou, has been revived this year where
from a loss of Rs. 1 crore, our present
turn-over was Rs. 9.38 crores and next
year we expect a turn-over of Rs. 13
crores ar.d we are going to break-
even.

As against these series of failures,
perhaps, I would like to bring to your
notice that the Heavy Electricals,
Bhopal and Bharat Heavy Electricals
have done exceedingly well. Yester-
day, my colleague had given the

examples of successful public under-

takings. I am giving you an instance
to show that the public sector can also
succeed, losing organizations also can
meke a profit. The Bhopal Heavy
Electricals is likely to make a profit

CHAITRA 14, 1895 (SAKA)

D.G. Min. Heavy 254
Industry

of about Rs. 3 to 3.5 crores this year
as against losses all these years. The
Bharat Heavy Electricals which had
a targeted figure of Rs. 82 crores is
going to reach Rs 85 crores this year
and will be making a profit of Rs. 5.75
crores. The Heavy Engineering
Corporation which was targeted for
a production of Rs. 51.9 crores has
actually reached Rs. 54 crores and
probably will make a profit of Rs. 3
crores. It only shows that even the
targets have been exceeded in some
cases. But it does not mean that the
capacity has been fully utilised to meet
the needs of all power plants. You
have pointed out that the Heavy
Electricals Irdia and the Bharat
Heavy Electricals have not been de-
livering their plants in time. There
have been occasions also where they
delivered the plants in time and in
advance but again the problem is that
Rs. 30 crores and odd is due to them
from the various Electricity Boards.
I think we will have to manage our
affairs in a businesslike manner and
collect money that is due tp us.

This year we have supplied to the
country generators of 1.1 million kilo-
watts and ncxt year we shall be
supplying to the country 2 million
kilowatis of generating sets. In the
course of the Fifth Five Year Plan, I
have drawn up the schedule of de-
livery for every six months and I
hope that we will be able to keep up
to those commitments and fulfil the
programmes of the Fifth Five-Year
Plan, as orders are placed with us for
10 million kilowatts of generating
sets. We even look forward to for-
ward planning so far as the Sixth
Plan is concerned so that our plants
are not idle at any time. We are also
exploring the possibilities of trying to
see that the requirements of the de-
veloping countries around us are also
fully utilised. In the past production
was undertaken only on the basis of
orders. Now I have given instruction
that since 60 per cent of our produc-
tion is for thermal, I have requested
the management to see that we go
ahead with the manufacture of
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standard sets of 110 and 200 M.W.
whether they are ordered or not, be-
cause, even if there are no orders for
them, we can look forward for
marketing outside. As 40 per cent of
the capacity is hydro-electric, I have
said that we must develop the con-
sultancy agency within the Heavy
Eleciricals. With the cooperation of
the State Governments and with the
advanced designs, I am sure, we will
be able to assess their requirements
and produce them.

255

With regard to forward planning.
I am trying to remove the hottlenecks
and ] shall see that the management
is held responsible for performancec.
Mr. Banerjee said that retired people
must not be taken up for imporiunt
posts. I entirely agree with him, I
will also add that there is ng question
of people within the organisation it-
self behaving like relired people also.
I want to add that those who are in
the public sector are also accountable
for performance. Eyerybody has been
asking as to what has happened. Cer-
tainly, there is accountability for the
performance, for the responsibility
that you have taken. I do not think
anybody should have any sense of
security provided except on the basis
of that performance alone. I propose
to do something in this regard and to
bring up certain measures and I sin-
cerely hope that I will have the
fullest support of the honourable
House.

The essence and the merit of the
public sector lies on the gquestion
whether they are able to remove the
poverty of this country. The invest-
ment in the public sector units under
my Ministry and in the heavy industry
comes to the order of Rs. 3,600 crores.
I would like to see that day, very
early, when I will be able to get a
return of ten per cent on these invest-
ments, rather than to come to the
House and- say that it is inevitable
that public.sector has to incur losses.
We must build up the social infra-
structure, The social infra-structure
needs scarcely one per cent of the
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capital invested and we have had the
benefit of interest also. I want to take
the House into confidence and say that
this is a challenge which we have to
face. I request hon. Members not to
think that these characteristics apply
only to the public sector. In the
private sector also there are very
many  deficiencies. We must not
forget that. We find deficiency in re-
gard 10 management, Various capa-
cities have been created out of
borrowing for which our children and
grand-children are committed to re-
pay. Not to realise this would be a
sin. We are now trying to see that
the various capacities under my minis-
try and various ministries are pro-
perly assessed and we take into
consideration the requirement of the
country not only in the Fifth Plan but
in the Sixth Plan as well. The
technique used in this country un-
fortunately had been of not producing
for plenty, but of producing for
shortages where the sellers’ market is
perpetuated for all time to come,
where profit is the only motive, where
production and profitability have been
identified to mean the same thing. To
me profitability does not mean only
productivity. Production very often
may not be profitable. It may be high
when there is low production also.
But what the country requires now is
plentiful production of essential re-
quirements of the people so that with-
in a reasonable period of time the
people’s needs could be satisfied that
they can have their essential require-
ments, rather than only money income
being made available to them. No-
body will be satisfied with mere
money income alone. They will ask,
what that money income is going to
do for them,

So far as the private sector is con-
cerned, we are going to take the same
attitude. I will now deal with the
private sector industries which are
of major importance to us.

On the one hand I am concerned
with the mother industries which are
responsible for manufacturing of"
other machines for other industries.
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We are, therefore, trying to assess our
capacity for manufacture of cement
plants, paper plants, etc. so that we
build up sufficiently early plan targets
of production of all these is not
impeded. Because this machinery is
not avallable in the country there is
a powerful import lobby in this coun-
try which is trying to convince us it
is better to import rather than build-
ing. 1 iwould very much like to go
into the question of import of capital
machinery whether we could have
made it here and thus could have
used the foreign exchange for
different purpose, Some tell me that
the Indian machinery is costly while
the imported machinery is cheaper
so why produce the same in India, All
of you are aware that the raw-
material cost is higher in our country.
We have taxed at every stage of pro-
duction with the result the cost of
raw-material is higher. We want it
1o be encouraged because we wanted
to export elsewhere making loss and
those losses are going to be subsidised
by this country. Let us encourage our
people to use our machinery. Let us
improve and perfect. That is the first
obligation,

Let me now go into onc¢ of the
important industries, namely, auto-
mobile industry in the country.
Everybody is worried about the auto-
mobile industry. So far as govern-
ment is concerned there should be a
policy for this industry also. Now,
automobile industry represents com-
mercial vehicles, motor cars, scooters
and three-wheelers which are the
vehicle of the common man. With the
limited resources we have, either of
money or the physical resources, what
should we encourage to be buill in this
country? The only answer is o build
an efficient public transport system.
Therefore, if you are producing vehi-
cles your Metropolitan system must
be looked after. Its difficulties must
be solved first. Therefore, I would
like to lay very much emphasis on
the production of commercial vehi-
cles which, at present we are produc-
ing about 40,000 as against our re-
quirement of 80,000. As a result
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thereof the prices of commercial
vehicles are very high. There is lot
of black-market and premium. It is
necessary that we must build up a
sufficient  transport system both
through railways and roadways, If
every ilem attempted to be produced
in 1he Fifth Five Year Plan has to
find a market throughout the country
and be made available to the people
al reasonable prices I expect that this
production which is now hardly 40,000
should be raised lo 50,000. We are
now taking up the matter with the
Defence Ministry under whom the
Shaktiman unit comes, io encourage
this unit 1o produce commercial vehi-
cles so that the deficit of 30,000 should
be made up and the requirements of
the country could be taken care of.

AN, HON. MEMBER: What about
having ‘small bus’ instead of having
‘small car™?

SHRI T. A. PAI: Regarding cars the
Hindustan hag the capacity of 30,000
cars Premier has got the capacily of
14,000 cars and Standard has the
capacity for 3.400 cars. As against this
the Hindustan manufactured 30,000
cars; Premier manufactured 14,000
cars and Standard manufactured 1,400,
Now they expected to go upto 2,400
by this September. This industry has
suffered on account of shortage of
power in Madras because the parts
are manufactured by other industries
in the State itself. There is a pro-
pusal to increase the production of
Premier Automobile by another 4,000
and utilimately it might go up to
22,000. We are looking into this pro-
blem. 1 would like to tell the House
that the government has substantial
control through the financial institu-
tions in all these units either as equity
share-holders or as lenders and it is
necessary that we must see that this
capacity is used in the best interests
of the country. Therefore, my first
concern is to see how best existing
capacity could be made use of.

Well, so far as the small.....

SHRI VASANT SATHE 'Akola) :
What about quality?
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that.

We have given letters cf intent to
six persons, to produce this small car.
Su, far, 5 people have registered. I do
not know—except perhaps one or two,
most of them might not have taken
any steps to go ahead. But, I do hope
that this House will agree that it is
necessary that the country cannot de-
pend entirely on foreign designs. The
fact remains that these three manu-
facturers, though they started ten or
‘ifteen years earlier, did not apply
their mind to research and develop-
ment, to do something on their cwn
for improving the designs or improv-
tug the cais as such. Even at this
stage, the proposals that come to us,
are oniy to seek foreign ccllaboration
for the umproved model. This only
shows that sleps necessary to improve
the quality or to have even a better
model in the interest of the country
have nct been taken.

So far as the quality is concerned,
I am very much concerned about the
qualily of cars that are manufactured
in this country. 1 have decided to do
one thing now. So far, Government
was insisting that new cars manufac-
tured in this country or new scocters
manufactured in this country, must be
sent to the Vehicle Research and De-
velopment Organisation al Ahmedna-
gar and should be checked up. This
did not apply to the old cars like Hin-
dustan, Premiers, Standard or Escorts.
The argument was that this was a
foreign design. and therefore, must be
necessarily supericr. Sir, whatever the
design is., 1 know the very content
of the car has undergone a change so
much that every year the quality also
has undergone a change. Therefpre,
it woulq be proper that all vehicles,
including proto-types. should be sub-
jected to similar tests. What are the
tests?

One is that all cars should conform
to the gpecifications held out by the
manufacturers-—that it runs so many
miles per gallon, that it accommodates
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so many persons etc. Secondly, it
should be seen whether the car is safe
enough for those who travel in it or
the people at large. Well, 1 propose
to see that an order is passsd making
it compulsory on all manufacturers to
conform to these tests. Checking cnly
the proto-type is not enough. It would
be of no use if only one car is tested.
The Government will take powers to
see that it has the right tc pick up
at random from any car in the line
and send it to that organisation and
see that it is tested. Once this is de-
cided, I hope and I am sure the ma-
nufacturers will be concerned  with
improving the quality of the spare
parts. How can I impose control on
the quality of spare parts? We have
an Inspecting Wing. We are now try-
ing to see that 100 to 140 spare parts
are subjected to the ISI standards and
specifications. 1 hope by these steps,
we shouldg be able to control the entire
car industrv and impose these qualitv
confrol tests. I hope the House will
appreciate this. -

I would like t: point out another
thing. So far as private cars in this
couniry are concerned, they are now
becoming more or less a stalus sym-
hol. The price of Rs. 25.000 or Rs.
30,000 is enough to complele a house
by an individual :r celeberate three
marriages of his daughters or educate
his two sons in the college. But, peo-
ple are very much concerned only
ahout having a car. In the city of
Bombay, 25 lakhs of people are trans-
ported every day by the suburban
railway traffic, 25 lakhs of people are
transported by BEST, 80,000 private
cars are responsible for transporting
10 lakhs of people and 15.000 taxies
are responsible for transporting ten
lakhs of people. The problem before
the country is this. Do we have to
over-crowd our streets by providing
cars? Should we provide it for a taxi
or should we provide it to a private
individual? A car owned by any one
of us, is used hardly for 2% hcurs
out of 24 hours. A car owned as
a taxi can be used for 16 hours out
of 24 hours. The question is, whether
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in a poor country like .urs, we can
afford non-use of our essential re-
sources. This will have 1o be 1laken
care of. Strangely enougi, so far, out
of 47,000 cars that we manufaclure in
this country, hardly 4,000 used to be
given for the purpose of providing
taxies threughout the country and in
a city like Bombay, hardly 300 to 400
a year. I have decided to change this
pattern. I have decided to raise this
quota from 3,000—4,000 to 14,750
Thirly-five per cent ¢f the cars manu-
factured in this country, over a
period of two years, are going to pro-
vide laxi service throughout the
country including cities. Not only that.
QOut of this, I am specifically provid-
ing fcr 5 per cent, that is 2256 cars
to be allotled to matriculales and
above, who want to be szlf-employed
and who are prepared to take taxi
driving as a career. This would be
given to them on a priority basis and
this could be financed by our banking
system and this will help them to
have a career and also availability of
cars.

Sir, I have decided also to withdraw
the management quota of cars from
the management and make five per
cent of Lhe cars available to doclors
and nurses and other occupations so-
cially desirable in this ccuntry and
whose oeccupation requires them to
move about. This quota will be
made available to this profession. I
hope the House will endorse  tihis
move,

AN HON. MEMBER:
banks?

SHRI T. A. PAI: So far as I am con-
cerned, I shall certainly do my best to
use my influence with the banking
system to see that the individual
owner drivers are encouraged to build
up their work. T would certainly take
it up with the Posts and Telegraphs
Department and my  colleague in
charge of the Posts and Telegraphs
Department to provide telephone faci-
lities alsa in cities like Bombay so
that the taxies are easily available to
people who would like to use them.

What about
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SHRI DINEN BHATTACHARYYA
(Serampore): What about bringing

down the cost of the cars? That is
the main thing.

SHRI T. A. PAI: About costs, they
cannot be brought down. I ean cnly
say that the cost can be brought
down by a better utilisation of the
vehicle, We are responsible for the
taxies, On this point, so long as we
see that the excise and other taxes
on cars remain high, it is impossible
for me {o think of other things unless
the order of manufacture of two lakhs
1o thre= lakhs of cars by a single unit.
T-erefore, why do we have tfo worry
ab:ut the cost? It is only those who
can allford will pay for it. But I am
irying o see that we concentrate on
the scooters.

SHRI DINEN BHATTACHARYYA:
As you are giving preference to the
taxies, why don't yoy bring down the
price. the cost, also?

SHRI T. A. PAI: I do not want to
be very popular by making a false
commitment that the prices will be
brought down. I would like to make
my statement clear that I would like
to help the taxi-drivers by giving
more cars than ever before it was
possible for them to have, without
influence.

AN HON. MEMBER: Is there any
prcposal to roduce the excise duty on
faxies?

SHRI T. A. PAI: This question of
taxalion on cars is not only a problem
before the States as well as the Cen-
tre, but I hope some efforts will be
taken to see that it is reduced. T am
all for looking intc the essential prob-

lems of the travelling public. (Inter-
ruplions),
The problem today is, even the

taxi-drivers, to get a car, have to pay
a heavy premium, to get a loan even
if he he the owner. Cars are owned
by a few individuals and the taxi-
drivers have to hire them out and
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tnese people are still living as taxi-
drivers. Let me firsi of all try 10 sulve
tne problem of making the luxles
available to them and let us all work
wor ideal condition (o be brought
about where everybody will make it
a point to bring down the prices nol
only of motor-cars but of other cssen-
tials of life also.
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SHRI KRISHNA CHANDKA HAL-
DER (Ausgram): My  question 1is,
whether you will be able 1o supply the
equipment to Bokaro Steel Plant 1n
time or not

SHRI T. A. PAI; 1 am very happy
that people have now become very
anxious to see that all ocur  public
sector units become. ...

SHRI KRISHNA CHANDRA HAL-
DER: The heavy indusiries in gene-
ral.

SHRI T. A. PAI:1 am very hap-
py that 1 can assure everybody, and [
assure the House, on benalf of the
Ministry of Heavy Industry, that Bo-
karc's working will not suffer for
want of any material being supplied
i time by us.

Now, at present, 61,000 scooters are
being manufactured in this country. 1
expect that, with many of the units
making a greater effort, by 14973-74
this production will be going up 1o
97.000. In 1974-75, we should be able
to reach at least 1,50,000, and by
the end of the fifth Plan we shall be
able to reach the figure of about three
lakhs in respect of the production of
scooters. I hope this will bring about
general salisfaction to the common-
people who may be able to get a scio-
ter rather than a car.

We have at present the capacity for
manufacturing 35,000 tractors. This
year on account of power shortage we
shall be able to  manufacture only
20-25,000 tractors. HMT has taken upon
itself the responsibility for the manu-
facture, ultimately, of 12,000 tractors
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in the public sector; around 4,000 will
be manufactureq this year. Hindustan
Tractors private limited company in
Baroda has been taken over by the
Government under the Industrial De-
velopment and Regulation Act; it had
a capacity to manufacture 7,000 trac-
tors; it had come down to the manu-
facture of 500 tractors. I hope this ca-
pacity will be fully utilised. The li-
censed capacity at present is 1,20,000.
In order to sece that the installed ca-
pazily in the country is fully utilised.
I should like to see the import of
trectors stopped forthwith so that the
local manufacturers do not suffer.
Yesterday it was said that due to
land ceiling the demand is stagnating
or slackening. If it is so I do not know
why anybody should be tempted to
impart traclor at all.

I agree that individual big farmers
may not be able to go in for tractors.
The solution lies in the Agro Indus-
tries Corporation starting service cen-
tres; the tractors will be owned by
them and made available to farmers
on hire s> that even the poorest far-
mer could use it.

The  drought aflected areas are
bound to face problems because of
the depletion of bullock-power. We

are told that in many places bullocks
had been permitted to die and even if
there are rains now it wculd be diffi-
cult to carry on cultivation as usual.
1 have directed that power tillers and
small tractors should be immediately
made available to the Agro Industries
Corporation in Gujarat, Bihar, Mysore,
and Maharashtra so that they might
be made available to the farmers in
time.

SHRTI B. K. DASCHOWDHURY
(Ccoch-Behar): What about the far-
mers of others states?

SHRI T. A. PAI: This should be
done so that they may be ready to
make use of a good season, God wil-
ling; and we may take the best ad-
vantage of it.
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If there is equal enthusiasm in
other areas or if there is scarcity re-
ported from elsewher2, 1 shal! certain-
ly help others to get these things.

We
in

DR. KARNI SINGH (Bikaner):
are also a drought affected area
Rajasthan.

SHRI T. A. PAI:
forgot to mention Rajasthan. If there
are any lapses on my part, please
bring to my notice so that it may go
on recorq and it will be set right.

I sh:uld like t0 tell my friends in
the private sector that very often we
go on accusing each other and say
how you are more efficient and sp on;
it is not going to take us very far.
Looking into the automobile indust-
ries, the world Bank team had re-
cently classified some of these institu-
tions and given summary rating which
indicates owverall efficiency, flnancial,
technical, managerial, etc; Bajaj tem-
po— 85.4 per cent, Telco 81.6 per cent,
Premier Automobiles—57.8 per cent:
Asok Leyland—46.2 per cent. Mahin-
dra 33 per cent and Hindustan Motors
26.4 petr cent.

So far as traclors are concerned.
the figures are as follows:—

T.AF.E 756 ner cent.

Eicher Tr.ctors 71.5 per ceni and
so on, ;

In the private scctor, many of the
units will have lo go a long way be-
fore they are able to hold their head
and say that their products are as
g:od as any other product. Whichever
sector it may be, the first concern
should be that we become quality con-
scious. Ultimately, we have to pro-
duce these things which we ean manu-
facture. You can say that there is no
demand. What is the demand” ‘The
demand is at what price the people
can afford to buy. A pair of legs and
hands do n:t make the purchasing
power. Ultimately, the country  wiH
have to manufacture them within the

I am sorry I.
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country. Most of the people both in
the private and in the public sectors
do not identify the things required in
abundance. Take for example applica-
tion of science and technclogy. This
has to be improveq so as to satisfy

the peopls. Socialism does not mean
distribution of money. The people
must have the satisfaction in their

consumption. In some of the commo-
dities, the prices are so high that they
have become only a status symbol In
this country. The prices are so high In
this country that you canmot bring
about an artificial class distinction in
this country.

Ww propose to set up in our minijs-
try what is called a Data Bank to
have an assessment of capacity already
created. We would like to find out
from the people as to the requirements
of this country in the Fifth Plan and
Sixth Plan period so that the needs of
these industries are continuously look-
ed after and production is continuous-
ly assured and the bottlenecks that
we have are removed as quickly as
passible.

As a Minister in charge of Heavy
Tadustry I find one thing that though
it is not related to me, I find that
there is some kind of aversion to
develop anelllary industriecs in the
private sector as well as in public
sector. 1 do not know how the ordl-
nary people in this country could be
brought up unless we are in a position
io give them encouragement, filnances,
fechnical know-how ete., ete. so as to
roordinate their activities and allow
the ancillary industries too to come
up. T admit that within the limitation
T will have to see that a considerable
effort is made to bring it up, If
necessary, I shall pressurise the Com-
merc.al Banks also to come Intu the
picture. With a coordinated effort 1
think this lacuna would be removrd.

Another problem is thic. 1 find
that because of the sectoral distincuon
fhat we have made in regard to
small-scale, medium and large Incus-
tries, in spite of the fact tha! the
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small scale indusiry with machinery
worth Rs. 7 lakhs, by its efficiency,
when it grows into an industry worth
9 lakhs of machinery, it ceases to get
all the privileges that a small induslry
is entitled to get, There is no con-
cession given in the matter of foreign
exchange or in the matler of raw
materials. As a result other pcople
refuse to allow them {o grow. 1
would like to see that that monopoly
ig broken.

1 think when the small scale indus-
try becomes a medium scale indusiry,
it deserves all support and encourage-
ment because that is necessary in our
country not only to pulld up industries

but it is necessary also to build up
entrepreneurship in all  classes--
middie as well as lower middle

classes—because this is the only wuy
by which the monopoly can be broken
up in this country.
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SHRI T. A. PAI: Though this doas
not concern me, if you could bring
it to my notice, I shall take that up
with my colleague so that this ciffi-
culty is got over.

The H.M.T, is under me. It has gnt
various units. We club the figures of
the profits or losses of all units. Still.
1 am not satisfled. I would like ~azh
unit to produce its own profits. [ do
not want a balance sheet to show
them. Each unit has come into exis-
tence for a specific purpose If :hey
run into losses, since in this country
our resources is scarce, the marage
ment will Fave {o take care to cec
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into a venture without any ides of
gelting a return on it. The resources
could have been alternatively used
Though in principle we have taken a
decision that we could have a holding
company, I would rather convert my
ministry itsellf into a holding com-
pany. ...

AN HON. MEMBER:
public?

Private or

SHRI T. A. PAI: Public snd belorg-
ing to all of you., Therefore. the
ory management aspects which a
holding company is expected to lonk
into will be looked into by the minis
try because we have more ol te~hniral
problems to handle and very litt's af
civilian service. So, we could be
eminently organised into a hoiding
company answerable top Parliament
for all the deeds and misdeads oi the
units working under us. Therelore,
instead of going inlo a new [urmat, we
shall see that the existing units arc
made answerable for total productiun.
We shall see that the Central Mana-
ger. the Financial Controll:r and the

ction Manager are joinily held
responsib e for fulfilling the objective:
they have undertaken, afte- a full and
frank discussion with us. All thes-
exervises we are starting.

Mr Ramavatar Shasiri spoke about
the wagon industry. As Railway
Minister I have said that we have
placed orders with the wagon manu-
facturers in the country. They were
complaining that these orders were
being placed on an annual basis and
the Railway Board itself does not
know its own mind. I have sorted
out the problem and said that orders
should be placed on a three year or
five year basis, so that sure orders
might be given. But I have now
realised that placing arders does not
mean getling wagons. We have 14
wagon manufacturing unit in this
country of which 6 or 7 are sick.
Most of them are closing down, The
Railway Convention Committee bad
advised the railways that they should

that the resources are not invested he careful in incressing their own
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capacity in disregard of the capacity
of the private sector we had created.
In all these units, the nublic financial
instilutions have considerable stake.
In the past I placed orders, Now I
will have to take orders. Already
about one or two units about which
my hon. friend spoke, grders are being
passed under the Industries Regula-
tion Act to take them over. We are
also considering the case of two or
three units in Calcutta under the Burn
& Company and ISW and with Jessops
and Braithwaite coming under our
ministry, we shall have to constitute a
Wegon Authority to see that he after
the wagon canacity in each of these
units is properly assessed, and stan-
dardised and we give them every
assislance by way of raw materials
and also orders from the Railway
Board at economic prices in order that
this industry might be sustained. Very
often there has been conflict between
our export commitments as well as
domestic reguirements. 1 think even
the export requirements will have to
be planned regularly by this Wagon
Authority; An early decision will he
taken on this subiect so that the prob-
lems he has raised can be solved.

SHRI VASANT SATHE: While
talking of ancillary industries, would
you also take into consideration the
development of hackward areas of
that the problem of regional imbalance
can be tackled?

SHRI T. A. PAI. It is a pertinent
point. In the case of many ancillary
industries like the automobile ancil-
lary industries, their location in a
backward area does not handicap any-
body. We shall certainly take into
consideration this aspect.

The problem of adivasis working in
HEC, Ranchi was raised. [ feel deeply
concerned that we have failed to pro-
vide housing for the people who have
been disnlaced as a result of the start-
ing of this project and rehabilitate
all of them. There are 300 or 350 still
remaining. 1 assure the House that
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the problem will be solved before the
end of the year and they will be
rehabilitated by provision of work.
More than that, I have found that
people belonging to the Scheduled
Castes and backward classes of this
country, given the facilities, can show
talents which are absolutely as much
as the talents found elsewhere, parti-
cularly in making use of their hands
and working machines. I would cer-
tainly take up the responsibility of
providing special training for these
people so that they might be proper-
ly equipped to take up the job in
terms of equality with the rest. This
is a human problem and I would con-
cede this is of great importance.

Another point that strikes me is the
development of managerial talent
within the public sector itself. If I
am asked this question in how many
ways the Heavy Engineering has fail-
ed, to me one of the most important
fields is in producing its own mana-
gers. After 15 years of existence, if
you lake that all the j:eople you have
taken at the time of ils starting were
brilliant people, how is it that you
could not provide opportunities for
them to come to the {op? So, I pro-
pose to have an incentive scheme to
see that all people drawing a salary
of Rs. 1,000 and above in all the units
working under my Ministry are
properly screened and they are pro-
vided with development opportiunit-
ies, management training facilities, so
that they may have the hope that pro-
vided they play their parts also, they
wi'l have a chance to go not only to
the top in their own organisation but
in any of the public sector undertak-
ings. This is the only way that I can
build up a cadre of our own for the
public sector undertakings without
continuously depending upon either
keeping their vacancies as they are,
or trying to borrow somebody who
cannot be grafted into an organisa-
tion. It is not that he is not more

‘efficient but the problem is of human

acceptance within an organisation
which will treat him as its own so
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that the frictions which are usually

found are avoided.

SHRI KRISHNA CHANDRA
HALDER: Are you going to appoint
technocrats at the top level?

MR. DEPUTY-SPEAKER: That is
what he was saying.

SHRI KRISHNA CHANDRA
HALDER: Then, will the workers be
included in the incentive scheme? Tn
my speech I raised a specific case of
cvorruption to which T want a cate-
porical answer.

SHRI T. A. PAI: It is very difficult
for me to answer one case of corrup-
tion that has been brought up. 7
the hon. Member brings it to my
notice, 1 shall certainly get it investi-
gated and send him a reply. Whether
in public sector or private sector it
is high time that we put down cor-
ruption,

MR. DEPUTY-SPEAKER: Indivi-
dual cases cannot be discussed in this
House.

SHRI T. A. PAI: My hon. friend,
Shri S. M. Banerjee, yesterday rc-
ferred to the recent appointment of a
Managing Director for Braithwaite.
1 may inform him that I had a chance
to have a discussion with this gentle-
man. He is progressive in his out-
look. He was found to be one of the
most efficient managers at  Avadi
where the production during his time
was the highest. 1 am saying this
because Shri Banerjee would not
make a remark without krowing <he
facts. I want to bring it to his notice
in fairness to the gentleman who has
taken uo this responsibility. I expect
that all those people who have now
been posted to these rvesponsibilities
will certainly come up to the ex-
pectations of the House in every way.

SHRI B. S. MURTHY (Amala-
puram): In view of the fact that land
ceiling is coming, is he thinking of
smaller tractors?
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SHRI T. A. PAIL: Over a number of
vears we have created a museum of
tractors in this country of all sizes.
In the drought affected areas the
smaller tractors available within the
country and the power tillers would
be made available in larger numbers.
iInterruptions).

MR. DEPUTY-SPEAKER: 1 would
like to ascertain from vou whether
you were here in the House during
the speech of the Minister. Most of
the questions come from ‘those mem-
bers who were not here and they
want him to repeat the same thing
that he has dealt with in his speech.

There is no cut motion to these de-
mands. 1 will put the demands to the
House. The question is:

“That the respective sums not
exveeding the amounts on  Re.
venue Account and Capital Account
shown in the fourth column of the
order paper he granted to the Presi-
dent to complete the sums neces-
sary to defray the charges that will
come in course of payment during
the year ending the 3Ist day of
March, 1974, in respect of the heads
of demands entered in the second

column thereof against Demands
Nos. 44 and 45 relaling to the Min-
istry of Heavy Industry.

The motion was adopied,

| The motioms  jor Demands for
Grants which were adopted by the

Lok Salbha are veproduced helow
Ed.".
DeManp No. J4—MINISTRY OF HEAVY
INDUSTRY
“That a sum not exceeding

Rs. 10,50,000 on Revenue Account
be granted to the President to com-
plete the sum necessary to defray
the charges which will comr m
course of payment during the year
ending the 81st day of March,
1974, in respect of ‘Ministry of
of Heavy Indusiry'.”



